
In the Central Mmjnistrative Tribunal 
Calcutta lench 

MA N6338 if 1997 
(OA N•.890 if 1997) 

Present : H.n'ble Mr. J. Purkayastha, Judicial Member 

P.1<. Mjtra 

Vs. 

Eastern Ai1way 

For the Applicant : Nine 

For the Respsndents: Mr. C. Sinadar, Mv.cate 

Heard on : 10-9-98 
	

Dpte of Judement : 10-9-98 

0DE 

Nine appears on behalf if the applicant. U. Aàv.cate Mr. C.\. 

Samaar is present on behalf if the resp.nâents and he submits that the 

-• 	applicant âló net furnish cipy if the M•A application t. him. Since 

nire appears on béhlf of the applicant Shri P.K. Mitra, thereby applica 

tion if M.A. is dismissed for default. Original applicati.n has already 

been fixed on 16.9.98. 

( Di.! Purkayastha ) 
Member(J) 
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